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and 30 members from the Lok
Sabha;

that in order to constifute a
meeting of the Joint Committes
the gquorum shall be one-third of
the total number of members of
the Joint Committee;

that in other respects, the Rules
of Procedure of thiy House relat-
ing to Select Commitiees ghall ap-
Ply with such variations and modi-
fications as the Chairman may
make;

that the Committee shall make
& report to this House by the
first day of the next semsion; and
that this House recommends to
the Lok Sabha that the Lok Sabha
do join in the said Joint Com-
mittee and commamicate to this
House the names of members to
be appointed by the Lok Sabha
to the Joint Committee.”

? hrs.
TATEMENT RE: DELAY IN THE
ARRIVAL OF FOOD SHIPS IN

INDIA DUE “TO CLOSURE O]
SUEZ CANAL b

Mr. Speaker: Mr. Jagjivan Ram.,
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Mr. Speaker: 1 think, he will place
it on the Table. Iy he reading it?

not be over in one minute, I could
£ive him one morg minute.... Or be
aan place & on the Table.

Shri Jagjlvan Ram: Yes. I beg to
lay on the Tuble of the House a state-
ment on the delay In the arrival of
foodgrains az a result of the closure
of the Suez Canal. [Placed in Lib-

1259 hrs.

BUSINESS OF THE HOUSR

The Ministor of

Affalrs and Commumications (Dr,
Ram Snbhag Singh): Sir, I beg to lay
on the Table 5 statement regarding
Government businesgs for the week
commencing 12th June, 1967,

Shri Eanwar I1al Guptis
Sadar): He has to read it, Sir,

Shri 8. M. Banerjee (Kanpur): It
should be read out.

(Delhi

Dr, Ram Snbhag Singh: With your
permission, Sir, I rise to gnnounce that
Government Business in this House
for the week commencing 12th June,
1967, will consist of:

(1) Further discussion of the
General Budget for 1067-68.

(2) Conmsideration and passing of
The Anti-Corruption Laws
(Amendment) Bill, 1987

The Passports Bill, 1967, as
passed by Rajya Sabha,

(3) Discussion and voting on
Demands for Grants (Rail-
ways) for 1967-€8.

Demandy for Exces; Granta
(Railways) for 1064-85.

rity Force Bill, 1968 to a Joint
Committee,

(8) Consideration and passing of
the Unlawful Activities (Pre-
vention) Bill, 1967.

2 1 may also inform the House that
e discussion and voting on the De-



